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Regional Office, U.P. Pollution Control Board, Ghaziabad

caalay. Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
Tl Hear : AGL. . /NGT-143/0A-196/22/2024 femier 2AloRRY
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Response on behalf of UPPCB in compliance of order dated 12.07.2024
issued by Hon’ble National Green Tribunal, Principal Bench New Detlhiin
OA No- 196/2022 (MA No-38/2023) in the matter of Hariom Gupta Vs
Nagar Palika Parisad Loni & Ors.

Respected Sir,
With reference to the above subject mentioned above the in compliance

of Hon’ble National Green Tribunal order dated 12.07.2024 in OA No-196/2022
Hariom Gupta & Ors. Versus Nagar Palika Parishad, Loni & Onr., response is
hereby submitted before the Hon’ble National Green Tribunal for kind perusal.

Enclosure: As above.

Yours Sincerely

Regional Officer
Copy to:

1- Member Secretary, U.P. Pollution Control Board, Lucknow for
information.

2- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please.

3- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.

A- Law Officer-1, U.P. Pollution Control Board, Lucknow for i

Regiondl Officer
&g ST : ATZOTFAOTHO—2, HFE—16, TYERI, TMTATHIE—201012 HIF—0120—4160108
&Y : TC-12V, fayfar @vs, Al TR, @9, 226010

N



213

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 196 OF 2023

IN THE MATTER OF:

.Hariom Gupta ...Applicant
Versus

Nagar Pallika Parishad & Ors. ...Respondent(s)

Response on behalf of UPPCB in compliance of order dated 12.07.2024 issued
by Hon’ble National Green Tribunal, Principal Bench New Delhi in OA No-
196/2022 (MA No-38/2023) in the matter of Hariom Gupta Vs Nagar Palika
Parisad Loni & Ors.

1- That, in compliance of order dated 12.07.2024 issued by Hon’ble National
Green Tribunal Order, U.P. Pollution Control Board vide its letter dated
27.06.2024 has imposed environmental compensation of Rs. 2,25,00,000/-
(Two Crore Fifty Five Thousand only) against Nagar Pallika Parishad, Loni,
Ghaziabad. A true copy of said letter dated 26.07.2024 is attached
herewith.

2- That, in compliance of Hon’ble National Green Tribunal order dated
12.07.2024 prosecution against Nagar Pallika Parishad, Loni, Ghaziabad is
to be filed before the Hon’ble Court of Special Judicial Magistrate
(Pollution), Lucknow within 15 days.

The above report is being submitted before the Hon’ble National Green
Tribunal for kind perusal.

(Vikas Mishra)
Regional Officer
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